NI TEM NO. 203 COURT NO. 8 SECTI ON | X
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).14223/2009

(From the judgenent and order dated 05/01/2009 in CW No. 4867/2008
of The H GH COURT OF BOVBAY)

VI NAYAK KASHI NATH SHI LKAR Petitioner(s)
VERSUS
DY. COLLECTOR & COVPETENT AUTH. & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )
[for final disposal ]

Date: 13/02/2012 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE R M LODHA
HON BLE MR JUSTI CE H. L. GOKHALE

For Petitioner(s) M. UU Lalit, Sr. Adv.
M. Aol Chital e, Adv.
M. N rnimesh Dube, Adv.

For Respondent (s) M. Uday B. Dube, Adv.

M. Sanjay Kharde, Adv.
Ms. Asha CGopal an Nair, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Li st this matt er for final di sposal on a non-
m scel | aneous day i.e. February 29, 2012.

(Par deep Kurmar) (Renu Di wan)
Court Master Court Master



